Sheetd

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

FEBRUARY-2020

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL . L.B. DB SB . .TO"]'A]_. BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9258 0 115 | 115 0 0 7 7 9366
CIVIL SECOND APPEAL 2928 0 39 39 0 0 5 5 2962
EX. FIRST APPEAL 46 0 1 1 0 0 0 0 47
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28065 37 324 | 361 0 8 234 242 28184
CIVIL REVISION 600 0 19 19 0 0 9 9 610
CIVIL REVIEW 451 10 14 24 0 7 1 8 467
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 387 3 0 3 0 0 0 0 390
W.T. A. 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 810 0 6 6 0 0 0 0 816
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 16 0 0 0 0 0 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 6 0 0 0 0 0 1 1 5
SPECIAL APPEAL ( CIVIL) 7 2 0 2 0 0 0 0 9
SPECIAL APPEAL ( WRIT) 1715 88 0 88 0 89 0 89 1714
CIVIL CONTEMPT 3170 7 118 125 0 11 106 117 3178
CIVIL WRIT 53697 57 1584 | 1641 0 29 821 850 54488
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 189 4 0 4 0 21 0 21 172
CROSS OBJECTION 840 0 92 92 0 0 3 3 929
CIVIL REFERENCE F- 0 0 0 0 0 0 0 2
TOTAL *A” 102256 208 | 2312 | 2520 0 165 | 1187 | 1352 103424
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20329 37 141 178 0 15 40 55 20452
CRIMINAL REVISION 8666 0 134 134 0 0 117 117 8683
US 382 CRPC. 6980 0 | 437 | 437 o | o | 539 | 539 | 6878
/S 438 & 439 CR_P. C. 1128 0 | 1311|1311 o | o | 1078 ] 1078 | 1361
CR. CONT. PETITION 5 0 0 0 0 0 0 0 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 109 24 0 24 0 25 0 25 108
CR.LTOA 568 1 41 42 0 3 11 14 596
CRLW 284 29 29 58 0 40 17 57 285
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 38072 91 2093 | 2184 0 83 1802 1885 38371
TOTALA + B 140328 | 299 | 4405 |4704 | 0 | 248 | 2989 | 3237 | 141795

Page 1




Sheet4

FEBRUARY—2020

MISC. CASES
N,
AIL & STAY WITH APPEAL, REVISION,
ICRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 779 59 110 169 0 47 75 122 826
T 1856 0 66 | 66 | 0 0 | 108 | 108 1814
MISC PETITION A 5828 0 | 425 [425]| o 0 | 374 | 374 5879
T s | o | 7|74 s | s | e
CRIMINAL CONT. PETITION 0 0 0 0 0
LEAVETOAPTERL 0 o | o [ o] o] o o 0 0
i 105 3 [ 24 [ 27 0 | 3 | 17| 20 112
TOTAL -C 8631 62 632 | 694 0 50 579 629 8696
CRIMINAL TRANSFER PET. 61 0 4 3 0 0 4 4 61
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 61 0 4 4 0 0 4 4 61
TOTAL C+D 8692 62 636 698 0 50 583 633 8757
TOTAL A+B+C+D 149020 361 5041 | 5402 0 298 | 3572 | 3870 150552
%I{ LOCUTORY CASES
STAY IN INCOME TAX APPEAL 13 1 0 1 0 0 0 0 14
STAY IN CENTRAL EXCISE APPEAL 7 1 0 1 0 1 0 1 7
STAY IN SALES TAX REV. 32 0 0 0 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 1108 0 61 61 0 0 8 8 1161
STAY IN CIVIL SECOND APPEAL 413 0 34 34 0 0 2 2 445
STAY IN CIVIL MISC, APPEAL 3240 10 210 | 220 0 10 25 35 3425
StAY IN CIVIL REVISION 179 0 5 5 0 0 8 8 176
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 29 0 21 21 0 0 34 34 16
STAY IN CMAP.. 9 0 0 0 0 0 0 0 9
STAY IN SPL. APPEAL (WRIT) 936 80 0 80 0 53 0 53 963
STAY IN WRIT PET. 24476 42 1528 | 1570 0 17 781 798 252438
TOTAL -E 30446 134 1859 | 1993 0 81 858 939 31500
CIVIL MISC. APLN, 1276 22 90 112 0 22 45 67 1321
CIVIL MISC. CASE 3336 81 58 139 0 43 65 108 3367
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 52 0 1 1 0 0 1 1 52
CIVIL TRANSFER APPLICATION 43 0 21 21 0 0 34 34 30
TOTAL -F 4707 103 170 273 0 63 145 210 4770
TOTAL E+F 35153 237 2029 | 2266 0 146 1003 1149 36270
TOTAL A+B+CDYESF 184173 | 598 | 7070 |7668| 0 | 444 | 4575 | 5019 | 186822
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